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" Government of Jammu and Kashmir.
Department of Law, Justice and Parliamentary Affairs
- Civil Secrefariat L _ .
.Srmagar/]ammu T ' IR
xxxx* ’ . . : . . :
Sub] ect -Litigation Reforms and effective momtormg of ngatlon in Union territory of i
Jammu and Kashm1r-Appomtment of Officer In charge(OIC) Liti gatron ’

GOVERNMENT 0RDERNO:-10390—JK (LD )of2024 o
DATED:-~ 10 - 06 - 2024 - .3'

Sanction is hereby accorded to the appomtment of Officer’s of Forest
Department - as Officer Incharge (OIC) L1t1gat10n for the cases mentloned 1n’
annexure to this Government Order including Contempt Pet1t10n if any, pendrng*» '
before Hon’ble High Court of J&K and Ladakh/Central Admlnrstratwe Tribunal.

The terms and cond1t10ns of appomtment of the OIC shall be governed by the
provisions of. Government Order-No. 1673-JK(LD) of 2021 dated 24. 03 2021 ; _

By order of Government of Jammu and Kashmlr
| S sd-
(Achal Se’thi) ‘
= ) Secretary to Government . -
No:-LAW-0IC/6/2024 - . = : ‘Dated:- 10- 06- 2024 e '
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Learned Advocate General, J&K. : S
Principal Secretary to Hon’ble Lieutenant Governor, RaJ Bhawan
Joint Secretary(I &K), Ministry of Home Affairs, Government of Indla
Commissioner Secretary to Government, Forest Department.
Registrar General, J&K ngh Court, Jammu/Srinagar.
Principal Secretary to Hon’ble Chief I ustlce ngh Court of Jammu and Kashm1r
Director Litigation’, Srmagar/ Jammu. -
~ Law Officer concerned '
Officer In Charge thlgatlon(OIC) '
. Private Secretary to Chief Secretary for information.of Chlef Secret ]
. Private Secretary to Secretary Law ‘ o
. Incharge Website. .
. Government Order file.
. Concerned file. = -

© N o s

—
(=

N
AW N -

(Reyaz AliBhat) ;
A551stant Legal Remembrancer 2
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Annexure to the Government Order No.-10390-JK(LD) of 2024 dated 10.06.2024 ’ R

S.No. _ |[OWP/WPC No. Title of the case OIC
1 TOWP No. 1005/2017 [MJs Satpal Saw Mill Vs State & |[Mr. Sagar Singh,
Ors ' |SFS, DFO Samba
2. OWP No. 174272015 |N/s Miani Ram Saw Mill Vs
. State& Ors

3, WPC No. 736/2023 Qamar Din & Anr. VsUT of ~~  [Mr. Naveed Igbal, - |
' J&K & Ors SFS, DFO Poonch
4, WPC No. 924/2024 |[Mohd. Azad Khan Vs UT of] ;
J&K & Ors |
5. “|0.AN0.1338/2022  [Pardeep Singh Vs. Union Mr Raj Kumar.
: |Territory of J&K and others. Sharma, U/S FE&E
Dept :
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